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1 2 3 4 5 6 7 8

7. Goa 570.00 225 05 454 40 385 65 643.00 205.03

8. Gujarat 6200.00 1033.95 7098.00 1316.64 5458.00 1745.20

9 Haryana 3200.00 513 86 5160.00 560.43 5555.00 756.70

10. Himachal Pradesh 1200.00 881.70 1350.00 894.80 1600.00 1366.41

11 Jammu and Kashmir 40.00 94.54 45 00 75.60 50.00 193.11
12. Karnataka 2709.00 1234.19 3189.00 1506.78 3319.00 1768.40

13. Kerala 3089 00 726.15 3124.95 924 10 4310.00 863.88
14. Madhya Pradesh 1678.00 1316.28 2347.38 1696.01 2820.00 1971.52

15. Maharashtra 2831.00 1815.54 3262.92 2150.45 3703.00 2579.33
16. Manipur 300 00 130.47 331.93 1 15.20 501.00 184.64
17 Meghalaya 470.00 231.13 500.00 270 06 680.00 426.54

18. Nagaland 45.00 7.29 40.00 4.00 50.00 8.00
19 Orissa 1221.00 1016.1 1 3557.55 1 186 50 3602.00 1447.83
20 Pondicherry 50.00 16.02 50.00 14 70 50.00 21.38
21. Punjab 2200.00 661.30 3559.80 736.97 5910.00 770.72

22. Rajasthan 4028.00 1339 97 4720.88 1810.83 6733.00 1860.72
23. Tamil Nadu 3064 00 1643.67 2589 50 1702.86 1276.00 1789.94
24. Uttar Pradesh 4879.00 1710.52 8455.68 2065.48 8842 00 2529.94

25. West Bengal 3500.00 1760.45 3987.00 1744.02 3810.00 1731.33

Total 49493.00 20882.00 63029.50 24689 91 67831.00 28443 .96

[Translation]

Kaghvan Irrigation Project

1424. SHRI BRAJ MOHAN RAM : Will the Minister 
of WATER RESOURCES be pleased to state :

(a) the latest position of Kaghvan Irrigation Project 
of Bihar;

. (b) the areas of land in each district of Bihar likely 
to be irrigated through this irrigation project:

(c) the expenditure to be incurred thereon and

(d) the time by which project is likely to be 
completed9

THE MINISTER OF WATER RESOURCES (SHRI 
JANESHWAR MISHRA) : (a) No project report by the 
name of Kaghvan Irrigation Project (Bihar) has been 
received in Central Water Commission However, a 
proposal from Govt, of Bihar by the name of Kadwan 
Reservoir Project has been received for supplementing 
the existing irrigation under Indrapuri Barrage at Sone 
River.

(b) District-wise Culturable Command Area which 
will be irrigated by this project is given below :

Bhojpur Distt. - 67,347 hectares

Patna Distt. - 9.831 hectares

(c) The estimated cost of the project was Rs. 656.60  
crores.

(d) Though there is p rescribed  tim e for 
technoeconomic appraisal of the project, the clearance 
of the project depends upon how soon the State Govt, 
complies with the observations of the various Central 
agencies.

US on India s Missile Programme

1425. SHRI ANANTH KUMAR Will the Minister of 
EXTERNAL AFFAIRS be pleased to stdte :

(a) whether attention of the Government has been 
drawn m the news-item appearing in the news-item  
appearing in the “Navbharat Times" dated June 16 
1996 under the caption America Bhartiya Missailon ki 
Tainati Ka Virodh Karega':

(b) the facts of the matter reported therein and the 
reaction of the Government thereto:

(c) whether the Government have taken up the 
matter with the U.S. Government in this regard: and

(d) if so. the reaction of the U.S. Government 
thereto9

THE MINISTER OF EXTERNAL AFFAIRS (SHRI I.K. 
GUJFIAL) (a) and (b) Yes Sir Government have seen 
press reports regarding statem ent by the official 
spokesman of the U.S. State Department Government 
have their assessm ent regarding acquisition and  
deploym ent of nuclear capable M-11 m issiles by 
P ak is tan  and consider it a m atter of concern .
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Government are committed to taking all necessary steps 
to safeguard its security and national interest in 
accordance with its own threat perceptions.

(c) and (d). Yes Sir. Our views in this regard have 
been conveyed to the concerned countries. The United 
States Government have taken note of our views

Pak Role in Kidnapping of American Tourist

1426. SHRI PANKAJ CHOW DHARY : Will the 
Minister of EXTERNAL AFFAIRS be pleased to state :

(a) whether the US has given any indication that 
Pakistan is responsible for the kidnapping of an 
American tourist alongwith other foreigners, the murder 
of a Norwegian tourist by Al-Faran Group and the terrorist 
activities in Kashmir;

(b) if so. the details of the statement made by the 
US Government in this regard; and

(c) the reaction of the Government thereto">

THE MINISTER OF EXTERNAL AFFAIRS (SHRI I K. 
GUJRAL) ; (a) and (b). The State Department annual 
report on Patterns of Global Terrorism 1995 states that 
“one Pakistan-backed group Harkat-ul-Ansar is believed 
to be linked to Al-Faran. the group that claimed the 
responsibility for the kidnapping in July in Kashmir of 
two US c itizens , two britons, a Germ an and a 
Norwegian”. The Report also states that there are 
credible reports of official Pakistani support to militants 
fighting in Kashmir including Pakistani, Afghan and Arab 
nationals.* and to groups that claimed responsibility for 
various terrorist bombings in Kashmir.

(c) The above statements in the report on Patterns 
of Global Terrorism support our position that Pakistan 
continues to be directly involved in large scale promotion 
and support of terrorist activities in India, with the supply 
of arms, equipment, training and infiltration

[English]

Border Trafficking in Children

1427 SHRI MOHAN RAWALE ; Will the Minister of 
EXTERNAL AFFAIRS be pleased to state :

(a) whether the Government have made some 
effective b ilateral arrangem ents with Nepal and 
Bangladesh to curb across the border trafficking in 
children;

(b) if so. the details thereof;

(c) whether the National Human Rights Commission 
has taken up this matter with his Ministry; and

(d) if so. the reaction of the Government thereof?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI l.K. 
GUJRAL) : (a) There are no bilateral arrangements with 
Nepal and Bangladesh to curb across the border 
trafficking in children.

(b) Does not arise.

(c) and (d). National Human Rights Commission 
has not taken up with Government the matter of effective 
bilateral arrangements with Nepal and Bangladesh to 
curb across the border trafficking in children. However, 
NHRC in June 1995 had referred to Government the 
case of a minor girl named Farida, an illegal immigrant 
in Delhi, for repatriation to Bangladesh The Bangladesh 
High Commission at Delhi were approached by the 
Government for her repatriation

[Translation]

Pak PM s Statement of J & K Elections

1428 SHRI AMAR PAL SINGH
SHRI SATYA DEO SINGH :

Will the Minister of EXTERNAL AFFAIRS be pleased 
to state :

(a) whether attention of the Government has been 
drawn to the remarks made by the Prime Minister of 
Pakistan regarding Parliamentary elections held recently 
in Jammu and Kashmir;

(b) if so. whether any protest has been lodged with 
the Government of Pakistan in this regard; and

(c) the reaction of the Government of Pakistan 
thereto9

THE MINISTER OF EXTERNAL AFFAIRS (SHRI l.K. 
GUJRAL) ; (a) Yes, Sir.

(b) and (c). In the context of the Pakistani Prime 
Minister's address to the nation on 28 June. 1996, the 
official spokesman of MEA noted, “the tone of this 
address was at variance with the letter sent to our PM. 
We wonder which to take seriously?'

In his letter to the Prime Minister of Pakistan. PM 
had suggested the resumption of Foreign Secretary level 
dialogue between the two countries. We await Pakistan’s 
response to our Prime Minister s letter

[E ng lish ]

Non-Perm anent Mem bership in UNSC

1429. SHRI SURESH KALMADI : Will the Minister 
of EXTERNAL AFFAIRS be pleased to state :

(a) whether the Government have embarked on 
major initiative so as to ensure support for its bid to get 
a non-permanent seat in the United National Security 
Council;

(b) if so, the brief details thereof; and

(c) the names of the countries contacted so far and 
the time by which elections for the Security Council 
seats are scheduled to be held7

THE MINISTER OF EXTERNAL AFFAIRS (SHRI l.K. 
GUJRAL) ; (a) to (c). India is a candidate for the non­
permanent seat on the United Nations Security Council,


